
which are under consideration ; oilier t t~~ 
and Union Territories are being reminded to 
expelldite tlleir sUlllcs!ions, In view of this 
position it is not possible, at this stage. to 
name the districts identified as back ward. 
In the meanwhile' a provision of Rs. SO 
Itklls has been made for 1970-71 for tM 
outright grant or suh,ldy by the Centre 
amounting to oni.tenth 01 the fixed capital 
Investment of new units irer.rred to 
earlier. 

Import or Sodium .Hydrolulphile 

10161. SHRI VIRENDRAKUMAR 
SHAH: Will the ~ ini er of INDUSTRIAL 
DEVELOPMENT. INTERNAL TRADE 
AND COMPANY AFFAIRS be p1eHsed 10 
ltate : 

(a) whethcr his attention has been 
drawn 10 an .dvertisement in the financial 
Expre>s dated Ihe 30lh March. )970 by J. K. 
Chemicals Ltd. 

Ib) whethet it is a fact that Government 
imports sodium hydrosulphilc in preference 
to> follo"iog ind'genous industry to import 
adequate quantity of raw materials; and 

(c) if so. the reasons for adopting thi. 
policy? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT. INTERNAL TRADE 
AT'D COMPANY AFFAIRS :(SHRI F. A. 
AHMlD): (a I No. Sir. There is no 

~rti e ent by MIS J. K. Chemicals Ltd , 
in th. Financial Express or 30th March. 
197U. 

(b) No. Sir. 

(c) Does not aries. 
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U. N. I. C. E. iI. Rt!1IOrl tel""''' 
Betterment 01 Children 

.0169. SHRI M.O\NIBHAI 1. PATEL: 
StIRI DEVINDER SINOH 
GARCHA: 
SHRIVALMIKICHOUDHARY: 

Will the Minister of LAW AND SOCIAL 
WELFARE be pleased to state: 

(a) whether Government have Slnee 
received a copy of the report of Mr. Hciu1 
R Laboui.se. U.N.I.C.E.F. EXl'Cllllve 
DirectOr made to the U.N.I.e.E.F. ExeCutive 
Board r~ r in  betterment of children 
class; 

(b) if so, tbe details thereof; 

(c) whether the U.N.I.C.E.F. Executive 
Board has since reviewed the programme 
developments io regard to India and have 
voted fresh allocations ; aod 

(d) if so, t~e amount thereof ? 

THE MINISTER OF STATE IN nrn 
MINISTRY OF LAW AND IN THli 
DEI'ARTMENT Of' SOCIAL WELFARE 
(DR. (SftRIMATl) PHULRENU GURA): 
(a) Tbe Government have received a ClOpy ot 
tbe General Pro.ress Report of tbe Executive 
Director of the United Nations Cbildren;. 
Fund; 

(b) The Repott deal. with :-

(i) Proaramme Pro.resR and Trends 
with reference to Evolution of 
Unicef's role in development I 
Review of long. ranae proaraDlIJlOl 
in the field of health sorvl_ for 
children, ,F"mily Plannlnl,"'" 
school children, Exucallon 8IId 
tralninl of women, Malaria, Nutri.-
tion, Education and Prc-VOQlIonal 
traloin.. Adolescent.. Trainins or 
~r ne  Children's servlca fn 
Development Zonea. etc.; Emert-
eoey Aid and Refupu ; 

(HI OPeratloziiI iDatlln ; 




